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SHRI MOINUL HAQUE CHOUDHURY : There is
no basis for the statement of the hon. Member that
any favour is being shown to this firm for one reason
or the other about which he has mentioned because
the reasons themselves have no foundation. .
Secondly, I can again assure the House that as
soon as the policy decision is taken, action would be
taken as and when it is called for in individual cases.

MR. DEPUTY CHAIRMAN : Yes, Mr. Mohta.

SHRI M. K. MOHTA : Sir, the hon. Minister has
said that expansion has taken place in respect of this
factory. At the same time he said that no capital
equipment was involved. Docs it mean that there has
been only an increase in production, but no actual,
physical expansion of the factory ? Will he please
clarify the position ?

. SHRI MOINUL HAQUE CHOUDHURY : By the
use of some indigenous machinery and also by
improved technology, according to them, increase has
taken place.
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SHRI SITARAM KESRI (Bihar) : After the
statement of the Minister, he may be allowed...
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MR. DEPUTY CHAIRMAN : Mr. Swaran Singh,
do you want to make a Statement ? This Statement
should follow only after the Calling Attention. That
has been the practice.

WY TAATCA : IATT TZaHZ Ggd 2l
@1 E At Ffan wEena A A & @y g 7

sft gaawafa : 98 7 F7 W@ g, Fifem
AZFWA TZ 2T AMCE |

SHRI A. G. KULKARNI (Maharashtra) : Sir, you
allow his useless talk to go on and not this Statement
to be made. It is important for our country-SHRI
PITAMBER DAS
DR UF AR

fagas s 2 fF o1 9=l A s
# 3ad w1 F9 faar & 399 F39 98 AEH
gar & &

There is some sort of an important
announcement which the Government wants to make.

I think any announcement of *<hat type can ben be
made at any time.

SHRI BHUPESH GUPTA (West Bengal) : Let it
be made.
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2 &

ot gwmamta : Siw 2, 4fau. .

As it is the desire of the House that the hon.
Minister should make a Statement before the Calling
Attention, I am allowing the hon. Minister to make
the Statement.

SHRI BHUPESH GUPTA:
He should make it now.

I concede St.

STATEMENT BY THE MINISTER OF
EXTERNAL AFFAIRS RE THE INDO-
SOVIET TREATY OF PEACE, FRIENDSHIP
AND COOPERATION

THE MINISTER OF EXTERNAL AF-
FAIRS/falw H*r (SARDAR SWARAN SINGH) :
Sir, I have the honour to lay on the Table of the
House a copy of the Treaty of Peace, Friendship and
Co-operalion, signed to-day by me on behalf of the
Government of India with Mr. A. A. Gromyko,
Foreign Minister of the USSR Government, who has
signed it on behalf of the Union of Soviet Socialist
Republics.

Government welcome this Treaty as a further step
towards strengthening friendship and co-operation
between India and the Soviet Union. The Treaty will,
we are convinced, provide a stablilising factor in
favour of peace, security and development not on'y of
our two countries, but the region as a whole. It is not
aimed against any third country. In fact, we hppe that
this Treaty will provide a pattern for similar treaties
between India and other countries in this region. Such
treaties between countries of this region would
stabilise peace and strengthen their independence and
sovereignty.

I should like to emphasise in particular that this
Treaty is, in its true sense, a Treaty of peace. It
strengthens our policy of non-alignment, respect for
which is expressly mentioned in the Treaty. We
sincerely hope that the policy of non-alignment will
be further strengthened and will  become an
effective instru-



